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SHRI Y. B. CHAVAN : We do not 
appoiat Shankaracharyal. So, I cannot 
take aay respoaalbllity for tbat. 
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SHRI Y. B. CHAVAN : If I may 
_lIoa, we do not approve of tbe very 
Irresponsible l\alementa tbat lome of 
thOle penon are lllaldlli. Bul wbat can 
,,0 do 7 ..,... II l~ ,~t.I rI,bt 

of making irresponsible statements in tho 
country. 
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Defelepmeat Plan for CocIIla Port 

+ 
-576. SHRI VASUDBVAN NAIR 1 

SHRI VISWANA THA 
MENON: 

SHRIMATI SUSEELA 
GOPALAN 1 

SHRI P. GOPALAN : 
Will the Mlnllter of TRANSPORT 

AND SHIPPING be ploalod to Itate : 
(a) whetber It is a fact tbat a RI. 30 

crore plan propared by the Cochln PorI 
Trust for Ibe developmeat of tho Cochin 
Port durin, tbe; Fourth Plan hal been reo 
jecled by Ihe Cenlre Ind instead a smaller 
plaa malaly for carryln, out the Iplll over 
works of the Third Plan hili been lane • 
lioned; 

(b) if 10, tbe roaloal tberefor ; 
(c) the maiD foaturel of tho plan pre-

pared by tbe Port Trust in tbl. r .. peet ; 
aad 

(d) tbe total outlay DOW sanctioaed for 
Ihe developmeat or Cochia ,PorI durin. the 
Fourlh Plaa 7 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. RAO): 

(a) 10 (d). A lIatemeal I, laid on the 
Table of tbe Sabha. (PlGC.,J I" Llb,Q,y. S •• 
No. LT.2561/68j. 

SHRI VASUDEVAN NAIR I At one 
lime, you Sir, bad tbo prlvllep of pleaid. 
in, over tbll Mlalltry of Tranlport and 
Shlpplnl. aad witb Iroat dlltlactloa ... 

MR. SPEAKER: That was for 100 
abort a period. 

SHRI VASUDBVAN NAIR J Tbo Co. 
cbiD port wu aotaaIl, tbe queen of Ib, 



19 DECEMBER 6. 1961 20 

Walern Cost. But today its position I, 
really very pitiable. The port aulborltl:ll 
had scnt a scbeme of Rs. 33 crora for tbe 
Pourtb Plan development scbemes, bul tbe 
sludy trOUP bas cut It down by SO per ceDt 
to about Ill. 15 crores. J want to know 
wbetber tbe bon. Minister Is really aware 
of the very smous situation of the pori 
aud tbe ueeetiity of replllcing tbe out-of 
date, 0111 and senile dredgen tbat we bave 
at preseDI In tbe Cochln port. 1 do DOt 

• waDt to go IDto the detalllt::. But tbe pro-
posals by tbe port autborlftes were tbat 
there sbould be a Dew bop per suction 
dredaer to replace Lord Wlllingdon, a new 
bopperbarge to work witb Lady WI//lngdoll, 
purchase of a bucket dredger to release lody 
Willington etc. Lady Wi/llngdon, Lord W./-
IOllgdofl etc. arc all useless barges aod dred-
lien. May I kDOW why tbese proposals 
have beeD rejected by tbe sludy ,roup? I 
would like to kDow whetber tbe Ministry 
wouldwben tbey consider tbe proposals 
reconsider tbe ,ltuatloD because tbe pro-
blem of ,ntlnll Is a very serious ODe at tbe 
Cocblo part 7 

DR. V. K. R. V. RAO I As far as 
the problem of slitlD' Is concerned, we are 
not ooly aware of It, but we are very much 
ID touch wltb it. 1 tblok actloo was takeD 
about three or four mODths a,o iD regard 
to tbe slltlDI. When 1 visited Cochln 1 
was told by tbe Port Trust tbat tbe Imme-
diate problem of slltin, aDd the klod of 
troubles to which tbe bon. Member has 
referred hud all beeD dealt wltb. Tbe loog-
term problem of slltinl Is tbere. He bas 
made a reference to old aod seolie dredllen. 
I did not know tbat the word 'senility' 
could be applied also to dredlen. I shall 
add It to my vocabulary. But I want to 
tell him tbat it is IDteDded to replace these 
dred,ers. I do not koow how the hoo. 
Member bas lot two hold of tbe report of 
tbe Cochio Port Trust on tbeir Fourtb PlaD 
proposals which is a purely Internal docu-
meDt. Everybody, wbeD be makes tbe first 
estimate, always OItlmates tbe requirements 
wltbout taklo, IDto IICCOUDt otber racton 
aDd resources. 

One bla item wbich bas made a dllf.-
renee of Rs. 10 crore. Is tbe .uper-tauer 
bertb for which the CocbiD port baa _de 
a provllioo of R. •. 10 crotes. I bave my-
5~lr b~eD Ihere, and I I\oow tbal it II\'Ollld 

be very difficult to locate a super-lanker 
bertb In the port on account of tbe vicinity 
or so many otber tbl. tberet So, we 
are now iovcsti,atinl tbe possibility of an 
off-sbore terminal aod the feasibility report 
hal beeo asked for. If an off-sbore termi-
oal is possible, we sball be havilll an off-
sbore termInal tbere. 

As reaards Lord and Lody WilJ/lI6don. I 
am ,lad to inform the bon. Member tbat 
both of them are goina to be replaced. As 
a matter of fact, the old spill-over scbemes 
afe only Rs. 2.8 crora, . and tbe balaace of 
Rs. 12.74 crores odd relates to ali new 
schemes. I do not waot to take the time 
of the House by giving the complete list. 
I>ut I can live the hon. Member the com-
plete list for his personal Information. 

MR. SPEAKER: He may lIive It to 
him. 

SHRI VASUDEAN NAIR: In tbis 
statemeDt it Is said that these lire scbemes 
ror tbe malotenance of tbe port at tbe exiat-
1011 level of operational efficiency. I would 
liko to koow wbetber Oovernment arc 
satisfied with the CKistiol level of opera-
tional efficiency and whether they have aoy 
proposal to improve tbe operational effi-
cieDcy of the porta, aod if so. whether they 
have lot some schemes for the same? 

DR. V. K, R. V. RAO: As rar as 
the draft iD the port is concerDed, tbere is 
no proposal at the moment for deeplDi tbe 
draft 00 the llues on which we are doln, 
at Madras or Ooa or VisakbapatDam. As 
far as tbe operational efficiency of tbe port 
is conceroed, steps are belna takeD to im-
prove the operational ellcitncy. I Ilave 
p,omised the hoo. Member a list of wbat 
has beeo recommeoded by the worklnll 
Iroup. But that does not meao tbat ail 
the scheme! recoDlmeDded by tbem will be 
ultimately accepted. because tbere is the 
PlaimiD, COlDmillsioo, tbere Is the resource 
constraiDt aod so 00. But I caD .Ive him 
II llat of tbe .cbemes which will convlDce 
bim tbat tbe workinll IIroup ba. prepared 
schemes ror Improvlol tbe operatioDal 
efIIcIeDcy. 

SHRI P. OOPALAN: It _rna thai 
tbere i, a deliberate plan by OOVlfDlDlnt 
tt' sabolate tbe develOpment of tb, eocbl" 
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port by .tbc DOII-implellleatatiou of various 
.scbcn1j:s f,n ii, developawnt and espacially 
by developiDa otber portl like Manplore 
and Tl,ujcorin at tbe CXpeJlle of the Cochin 
port. Rs. 30 croces was spent for CODltruc-
I inl four berlhs at lotaualore by spoDdilll 
aboul Rs. 7f crores on a sio.le bertb. 
whereas Ihey could have been constructed 
II Coch in at the cost of Rs. 1 crore. 

Accordio8 to the internationally accepl-
ed definition of major pori, I major pori 
is one wblch could bandle vessell by creal-
inl 30 feel of draft al all hours of the day 
and nilh t and under all conditions of wind 
and tide throuahout the year. Tbe ori.i-
nal Cochin port was one which could offer 
loadioll and unloadinll faeililies for ships 
of 30 feel draft but now the condilion is 
so piliable and so the safe clearance have 
dwindled to 25 feet. That is the piliable 
condition of lhe Cochin port. Thia Is 
be.:ause of the consislent and criminal 
DCiiect of the Cochin port by Government. 
In view of this, I wOllld like to know from 
Ibe hon. Min iller whelher the orillinal plan 
of Rs. 30 crores proposed by Ihe Cochin 
port Irust will be ac(epted by Government 
10 that Ihe internationallv accepted mini-
mlllh standards of II major port are restor-
ed at }hat port? 

DR. V. K. R. V. RAO: I am lorry 
for the wealth of adjectives he has uled. 

MR. SPEAKER: They are also not 
relevant. 

there. It has suceeded to a ".tr.e extent 
in resortini tho orlllln81 draullht of Ihe 
port. We also put one of these dredaers, 
I think Utiy WI(//rwdoll, on a 24·hour shift 
10 as to iel more dredainll work oul of il, 
Now the decision has been taken to repla~e 
not oaly Ltuti WllIIlI8doit but allo Lady 
Wl/llrwdo_We thouahl the Whole family 
should ,A ; we do not want any remnants. 
A hopper suctioo dred&er in replacement' 
of Lo,d WlllirvdOll bas been sanctioned and 
contract has alia been awarded. 

SHRI S. M. KRISHNA: Has it been. 
named? 

DR. V. K. R. V. RAO: When the 
dredscr comes we will coolider that. 

SHRI P. GOPALAN: Even the Law 
Minister, Shrl Govlnda Menon, hal admit-
ted Ihat the Cocbin port has been nellecled 
durlnll the last three plan periods. 

DR. V. K. R. V. RAO: I am .Iad to 
notice the hon. M.mber's foAClDeu for the 
Law Minisler in thil respect and J hope be 
will eXlend it in rcanrd to olher matten 
also. 

As , said, a contract has already beea 
awarded to the Garden Reach woknhop so 
far as can replaciall Lord Wi/ll8,dort II con-
cerned. A DeW Irab hopper dredller II 
also in the proccal of beinl saoctioncd. 

SHRJ B. SHANK.ARANAND: On a 
DR. V. K. R. V. RAO: I think It il polot of order. 

also nol correct. The han. Member il 
aware or what has been done. Shri Valu-
devan Nair knows what bas been doc. to 
Cochin port. His own parly which is in 
power there is very much aware or it onel 
I have received a letter of appreciation 
rrom tbe Mloiater in charle. 

MR. -SPEAKER: He may answer the 
qUCltion without maklna a lpeccb. 

DR. V. K. R. V. RAO: As far •• 
deepenln, the dr .. rt 10 30 reel II con~ern

cd, I think' said earlier that because Ih_ 
I wo dredaen have been very old. the 
dredll", bad DDt laken place as h .Ioould 
have takcu ptace to lbe required depth. 
We ..-IIU,·.,. a -=-ct,baad dredaer 
called' u..,.. wllidl bas aow "- wom ... 

MR. SPBAKER: , do Dot allow 
poiol' of order durinl qUCllion hour. 

SUR' B. SHANKARANAND: You 
h'ave been Inailtinl thai questions Ihould 
be ahort. Sbould Dot the aaswen .110 IMI 
ahort? 

MR. IIPBAKER I la fact I queltlon 
wal siked about RI. 30 cro.... havinl been 
lpent on M~n .. lorc. Thai was nOI toucheel 
al all lad It was rJl- Lord WIIUll8dtltl .nel 
LtMiy 11'1111111"'" 

DR. V. K ••• V. RAO: I be, panlOD. 
To Ibe bell of til)" rcc:oIIcclion, I have nOl 
uJd tbal we have ..,lOt RI. 30 aorCi on 
tile d~ of Mao.lore. I did not 
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waut to raise an Inter-realonal controversy 
and did not want to refer to it. 

To say tbat wo aro dovelopiPI Mania-
lore at tbe cost of Cocbin would be 
falae. 

SURI S. C. SAMANTA: Wbat will 
be tbe overall foreiln excbanle component 
required for tbe completion of tbls scbeme 
and Is any attempt beina made to avoid 
incurring tbis forelln ellcbana. as bas beOD 
done In the case of Ualdla ? 

DR. V. K. R. V. RAO: That is what 
we are tryinll to do. Tbat is why we are 
placina orders witb tbe Garden Reacb 
Worksbop, but of course they will require 
some forelan ellcbange compotent for can-
structinll tbe dredllOrs. 

SUR I S. C. SAMANTA I I asked 
about tbe overall forelan ellcbanle compo-
nent required. 

DR. V. K. R. V. RAO: I cannot 
aive a dotailed answer, but I can cortalnly 
toll him t bat we are trylnll our best to see 
that the overall foreiln exchaoge compo-
nent is minimised to the maximum possi-
ble extent. 

SURI SHIVAJI RAO S. DESHMUKH, 
I tbink the House very well appreciates 
that the paucity of funds for the alleled 
development of Cochln port alrses out of 
lack of earnlnas by the Port Trust itself. 
The port of Bombay has so far accumulat-
ed Rs. 40 crores out of Its own earninas 
and it caters for almost SO per cent of tbe 
Import-export trade. There bas been an 
Insistent and conaistant demaod for the 
establisbment of an auxiliary port at 
Nbava Sbeva. What comes In tbe way of 
establisbinl sucb a port out of Bombay 
Port's owo carninlS ? 

MR. SPEAKER I I diaal10w It 
Cocbin to Bombay ia a lona way. 

SHRI VISWAMBHARAN: The Mlnla-
ter just now said tbat tbe proaram_ lub-
mitted by tbe Port Trust amoUDted In cost 
to Rs. 33.S3 crom and tbe woridn, &roup 
bas reduced it to RI. IS.54 era_. 

These propolals are said to be UDder 
Ih~ «,n.idcrali\ln of Ibe Plannin, Com-

mission, and then tbe Government bave to 
consider these proposals. So, may I know 
from tbe bon. Minister wbether tbe consi-
deration of the Plaoning Commission is to 
further reduce the amount, and wbetber 
Government will see tbat It II not furtber 
reduced? 

Secondly, t III a few years a,o, pellen,er 
steamers used to call at Cocbin port, but 
now due to lack of transit sbed facilities, 
passenler steamers are not &toppina at 
Cocbin. May I know from the han. Minis-
ter whetber adequate transit shed facilities 
will be made available at Cochln port so 
tbat passenler ateamers may also call at 
that port? 

DR. V. K. R. V. RAO: Reaardin, 
the flrat question, I am afraid Government 
is not in a position to tell the Plannlna 
Commission what It sbould do wben It 
considers proposals. Of course, Govem-
ment always has tbe rilbt to take Its own 
decisions on the recommendations of tbe 
Planning Commission. 

Rellirdinl the second question, Ibis bas 
bccn discussed ror a lana time. We bave 
asked the Pori Trust as well as tbe Govern-
menl to give us recent revised tramc 0I1i-
mates to show wbether it will be economic 
or not. Tbe information available so rar 
does not appear to sbow that it is econo-
mic, and passeoaer veslels do Dot want to 
call there, but because of tbe InterOlt of 
the public in the matter, we bave asked 
for a fresb enquiry about tbe OItlmated 
Irallic. 

SHRl THIRUMALA RAO I We are 
told Ihere are Iwo dredgers, Lord aud Lady 
Willinadon. I waot 10 know by wbat 
criteri a tbey bave fixed tbe lex of tbOle 
dredaers. 

DR. V. K. R. V. RAO: (bave to 
ask for notice of tbat question. 

A .... Hat ... Ltd., New Deal 

+ 
-581. SHRr GADILINGANA 

GOWD: 
SHRI S. IC!. TAPURIAR I 
SHRI MEETUA LAL MEl!NA: 




